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[®T. 9. NHAI/LA/GREENFIELD/NH/2022/3D5]

o FfiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4142(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4030 Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state
of MAHARASHTRA;

And whereas the substance of the said notification has been published in “The Indian Express” dated
22/11/2024 , “Lokmat” dated 22/11/2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.




44

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in
the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state of MAHARASHTRA

State: MAHARASHTRA

District: RAIGAD

Sl. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Uran

Village: Boricha Kotha

1

3 Part

Private

Agriculture

0.5135

Sachin Janardan
Mhatre

Village: Ju

2

100 Part

Private

Agriculture

0.2956

Vanita Sachin Bhoir,
Ratnakar Dasharath
Joshi, Bharat
Dasharath Joshi,
Chandrabai Dasharath
Joshi,

100/1

100 Part

Private

Agriculture

0.207

Ram Kathari Bhoir,
Lakshman Kathari
Bhoir, Bharti Kathari
Bhoir, Tulshi Hiraji
Patil, Arun Hiraji
Patil, Mahesh Hiraji
Patil, Ghanshyam
Hiraji Patil, Pragati
Prakash Patil, Chetana
Satish Bhoir, Shevanti
Raghunath Bhoir,
Shashikant Meghnath
Patil, Kishor
Lakshman Patil,
Kamalakar Lakshman
Patil, Parvati
Machhindra Patil,
Daya Lakshman Patil,
100/2

100 Part

Private

Agriculture

0.0875

Chandrabai Dasharath
Joshi, Bharat
Dasharath Joshi,
Ratnakar Dasharath
Joshi, Vanita Sachin
Bhoir,

100/3

100 Part

Private

Agriculture

0.01

Mumbai SEZ Ltd.
Company
100/4
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6 101 Part

Private

Agriculture

0.1796

Changi Narayan
Bhoir, Jaya Narayan
Bhoir, Chandabai
Dashrath Joshi, Lilabai
Giridhar Patil,
Chandrakant Narayan
Bhoir, Vitha Narayan
Bhoir, Rekha
Ramakant Bhoir,
Bhavana Namdev
Bhoir, Narmada
Namdev Bhoir,
Santosh Namdev
Bhoir, Hemant
Namdev Bhoir,
Vithabai Gomaji Patil,
Chandrabaga Posa
Patil, Chandrabai
Dashrath Joshi, Jaiyai
Baliram Kamothkar,
Hemant Namdev
Bhoir, Bhavana
Shridhar Patil,

101/2

7 101 Part

Private

Agriculture

0.0667

Mohammad Abbas
Mohiudden, Shifa
Samreen, Vardan
Parashar, Firoza
Mohiudden,
Mohammad Ajeez
Mohiudden, Sanjay
Patil, Subhash
Chokhoba Gaikwad,
Prakash Tukaram
Gawand, Sneha
Kondaji Pokharkar,
Amit Kondaji
Pokharkar, Gajanan
Bhalchandra Bhirud,
Shweta Mahendra
Darekar, Viral
Manibhai Patel,
Devendra Ramesh
Nemade, Jyoti
Gajanan Bhirud,
Jitendra Nirjansang
Singh, Hemant
Ramesh Nemade,
101/5

8 101 Part

Private

Agriculture

0.0473

Nirguna Janardan
Gharat, Prakash
Shimbana Shetty,
Raviraj Vitthal Hegde,
Raman Narayan
Shetty, Veena Prasad
Singh, Sapna Raj
Oberoi, Sneha Jalan,
Bilquis Fatma,
Shrikrishna
Shankarrao Shinde,
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Shivlila Somshankar
Patil, Beena Ranjan
Sipahimalani, Balveer
Singh, Nilkanth
Janardan Kadam,
Naheed Fatma,
Kalpana Shrikrishna
Shinde, Abdul Kadar
Imam Shaikh, Rajiv
Kumar, Rameshwar
Tejrao Daspute,
Shailendra Kumar,
Sujata Uttam Pathare,
Rajesh Kumar, Annu
Kumari, Avinash
Bharat Kasture, Kiran
Dayanand Gaikwad,
Navnath Rohidas
Chemate, Namdeo
Suryabhanrao Dalve,
Pappu Kumar,
Baviskar Uday
Prabhakar, Ravikumar
Gupta, Sunita Premdas
Pawar,

101/8

101 Part

Private

Agriculture

0.11

Ganpat Nagya Bhopi,
Gomaji Balaji Bhopi,
Lakshman Balaji
Bhopi, Pushpabai
Vaman Patil, Mahadev
Balaji Bhopi,
Chandrakant Balaji
Bhopi, Taibai Bhaskar
Patil,

101/9

10

101 Part

Private

Agriculture

0.1769

Hashibai Joma Bhopi,
Narayan Joma Bhopi,
Ananta Joma Bhopi,
Padmubai Ashok Patil,
Kanta Champak Bhoir,
101/20

11

101 Part

Private

Agriculture

0.2052

Dhananjay Tukaram
Bhopi, Rohidas
Tukaram Bhopi,
Babybai Pundlik Patil,
Pankesh Manaji
Bhopi, Ankesh Manaji
Bhopi, Mayur Manaji
Bhopi, Monika Manaji
Bhopi, Parvati Manaji
Bhopi,

101/21

12

101 Part

Private

Agriculture

0.2254

Balkrishna Kambu
Bhopi
101/24

13

101 Part

Private

Agriculture

0.4054

Kamlakar Pandurang
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Bhoir, Gajanan
Pandurang Bhoir,
Narayan Pandurang
Bhoir, Manjula
Pandurang Bhoir,
Madhukar Pandurang
Bhoir, Revati Ashok
Dhumal,

101/25

14

101 Part

Private

Agriculture

0.2835

Manojkumar Mewalal
Sharma, Rajesh
Chandrakant Patil,
Vanita Hari Patil,
Sunanda Kisan
Indulkar, Surekha
Narayan Nangare,
Anna Laxman Patil,
Kalpana Prakash
Sawant, Nathuram
Balku Shinde, Mangal
Vasant Patil, Mangal
Sakharam Patil,
Ramesha Lakshmayya
Chidurala, Lata Lazar
Jaltanur, Libin Babu,
Vijay Kumar
Ramaswati Guram,
Shrinivas Krishna
Enjpuri, Satyanarayan
Chidurla, Sandhya
Mohan Enjapuri,
Sunita Anna Surte,
Sunita Karunashankar
Shrivastav, Ramesh
Kistayya Enjapuri,
Yellayya Mallayya
Kusuma, Paramesh
Krishnahari Chidral,
Narayan T. Chandani,
Jyoti Kumari Swami
Perala, Baburao
Jagannath Patil,
Mangal Sampat Patil,
Ritesh Ram Kadam,
Shobha Laxman Dalvi,
Sanchita Sachin
Ghosalkar, Sampat
Ananda Patil, Ashok
Ananda Patil, Komal
Krishna Patil,
Tilottama Nandkumar
Girkar, Nandkumar
Shivram Girkar,
Bandu Namdev Dalvi,
101/27

15

101 Part

Private

Agriculture

0.0075

Lahu Narayan Pandit,
Prabhakar Krishna
Patil, Prabhakar
Krishna Bhoir,
Kamalakar Krishna
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Bhoir, Sharad Krishna
Bhoir, Deepak Krishna
Bhoir, Bhalchandra
Krishna Bhoir,
Avinash Krishna
Bhoir, Shrikant
Krishna Bhoir, Bharti
Bharat Bhoir, Shobha
Madhukar Pandit,
Dayabai Sadanand
Gowari, Bharat
Madhukar Pandit,
Sunita Prabhakar
Bhagat,

101/28

16

101 Part

Private

Agriculture

0.0362

Anandprakash
Ramlakhan Yadav,
Jayprakash Ramlakhan
Yadav,

101/29

17

101 Part

Private

Agriculture

0.0773

Mayuri Jagannath
Gawhane, Sanju
Shesherao Tambhale,
101/32

18

101 Part

Private

Agriculture

0.1543

Maithili Abhijit
Jhanjurne, Sanju
Shesherao Tambhale,
101/33

19

101 Part

Private

Agriculture

0.2978

Mumbai SEZ Ltd.
Company,
101/34

20

101 Part

Private

Agriculture

0.2051

Manojkumar Mewalal
Sharma
101/35

21

101 Part

Private

Agriculture

0.03

Ravindra Ganpat Patil,
Naresh Ganpat Patil,
Lalchand Ganpat Patil,
Padibai Dashrath Patil,
Ramubai Ganpat Patil,
Tukaram Sitaram
Patil, Govind Sitaram
Patil, Arjun Ganpat
Patil, Yashoda
Narayan Bhopi,
Harishchandra Undir
Patil, Shevanti
Narayan Shinde,
Narayan Pandurang
Patil, Kalavati Govind
Gawand, Sunita
Jaydas Pandit,
Pushpabai Vaman
Patil, Kantilal Vaman
Patil, Pritam Vaman
Patil, Rohini Jagdish
Bhagat, Mahesh
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Pramod Patil,
Prasiddhi Pravin
Kaskar, Bhagyashri
Dattatray Patil,
Vishwas Pramod Patil,
101/36

22 101 Part

Private

Agriculture

0.1193

Jayashri Kashinath
Patil, Lakshmi
Kashinath Patil,
Kamalakar Pandu
Patil, Jyoti Janardan
Patil, Mangabai
Chandrakant Pandit,
Chandrabai Pandu
Patil, Manilal
Kashinath Patil,
101/42

23 101 Part

Private

Agriculture

0.5665

Mumbai SEZ Ltd.
Company,
101/43

24 101 Part

Private

Agriculture

0.147

Mumbai SEZ Ltd.
Company,
101/44

25 101 Part

Private

Agriculture

0.2878

Kamaladevi Trust
Vijaykumar
Ramchandra
Surashetwar,
101/47/1

26 101 Part

Private

Agriculture

0.3432

Devata Hari Pandit,
Vilas Namdev Pandit,
Alankar Sitaram
Pandit, Bhaskar
Parsharam Pandit,
Ravindra Hari Pandit,
Vandana Arun Patil,
Prabhakar Laxman
Pandit, Dhanaji
Parsharam Pandit,
Devaram Parsharam
Pandit, Sitabai
Laxman pandit,
Tulshiram Namdev
Pandit, Tarabai Hari
Pandit, Jayawant Hari
Pandit, Chandrakant
Laxman Pandit,
Chandrakala
Babasaheb Shinde,
Manisha Sitaram
Pandit, Krishna Hari
Pandit, Anjani Sitaram
Pandit, Dharmendra
Kisan Pandit, Preeti
Kisan Pandit, Kumar
Damodar Patil, Purva
Jitendra Gowari,
Gopinath Manaji
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Pandit, Kavita Kumar
Patil, Pramila Ramesh
Jhavare, Dattatraya
Manaji Pandit,
Tejaswini Kisan
Pandit, Soham Kisan
Pandit, Anandibai Hari
Pandit,

101/47/2

27

101 Part

Private

Agriculture

0.055

Bharat Mahadev
Bhopi, Leela Mahadev
Bhopi, Vaishali
Mahadev Bhopi,
Tarabai Mahadev
Bhopi, Keshav
Balaram Bhopi,
Changabai Yashwant
Joshi, Ramubai
Shantaram Kaskar,
Padmubai Tulshiram
Gowari, Janabai
Vartak Patil, Vidya
Ashok Patil

101/51

28

101 Part

Private

Agriculture

0.1714

Tanaji Balaram Patil,
Devidas Balaram Patil,
Vilas Balaram Patil,
Harilal Balabhau urf
Balaram Patil,

101/59

29

101 Part

Private

Agriculture

0.3657

Riaz Ahmad Sheikh,
101/60

30

101 Part

Private

Agriculture

0.0954

Kailas Narayan Bhoir,
Pundalik Dararath
Bhagat, Devidas
Bhaskar Bhagat,
Housa Kaluram Bhoir,
Jaywant Dashrath
Bhagat, Sadanand
Bhaskar Bhagat,
Sushila Manaji
Kamothkar, Jaywanti
Lalchand Patil,
Hemlata Avinash
Pandit, Suresh
Dashrath Bhagat,
Manilal Dashrath
Bhagat, Jayshree
Naresh Patil, Anjani
Bharat Bhagat, Asmita
Vishal Bhagat,
Sushmita Nayan
Bhoir, Pravita Pravin
Patil, Tina Bharat
Bhagat, Vidya Bharat
Bhagat, Kartiki Bharat
Bhagat, Tina, Vidya,
Kartiki yanche A Pa K
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Ai, Anjani Bharat
Bhagat,
101/61

31

101 Part

Private

Agriculture

0.0449

Vaman Ganpat
Bhagat, Tarabai
Dattatray Gowari,
Gulab Tanaji Patil,
Latabai Ashok
Gowari,

101/62

32

101 Part

Private

Agriculture

0.0755

Laxman Pandurang
Patil, Hira Pandurang
Patil, Ram Kashinath
Bhoir, Laxman
Kashinath Bhaoir,
Nirmala Kashinath
Bhoir, Asha Kashinath
Bhoir, Vitabai
Narayan Gavand,
Haribhau Narayan
Gavand, Chandrakant
Narayan Gavand,
Gopinath Narayan
Gavand, Anubai
Prakash Bhopi, Nikita
Jitendra Bhagat, Satish
Vishwanath Patil,
Jayanta Vishwanath
Patil, Shewanti
Raghunath Bhoir,
Shashikant Meghnath
Patil, Anita Ashok
Gavand, Priyanka
Rahul Bhoir, Divya
Akhilesh Patil, Jay
Ashok Gavand,
101/65

33

101 Part

Private

Agriculture

0.0471

Laxman Chaya Bhoir,
Gulab Narayan Bhoir,
Vikas Narayan Bhoir,
Shyam Narayan Bhoir,
Shila Naresh Banda,
Mankubai Rohidas
Bhoir, Rekha Ganesh
Bhoir,

101/66

34

101 Part

Private

Agriculture

0.0915

Mumbai S E Z Ltd.
Company,
101/71

35

101 Part

Private

Agriculture

0.003

Pundalik Dashrath
Bhagat, Devidas
Bhaskar Bhagat,
Housa Kaluram Bhoir,
Jayvat Dashrath
Bhagat, Sadanand
Bhaskar Bhagat,
Sushila Manaji
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Kamothkar, Jaywanti
Lalchand Patil,
Hemlata Avinash
Pandit, Suresh
Dashrath Bhagat,
Manilal Dashrath
Bhagat, Jayshree
Naresh Patil, Anjani
Bharat Bhagat, Asmita
Vishal Bhagat,
Sushmita Nayan
Bhoir, Pravita Pravin
Patil, Tina Bharat
Bhagat, Vidya Bharat
Bhagat, Kartiki Bharat
Bhagat, Tina, Vidya,
Kartiki yanche A Pa K
Ai, Anjani Bharat
Bhagat,

101/72

36

101 Part

Private

Agriculture

0.1964

Sandeep Laxman
Chalke,
101/81

37

101 Part

Private

Agriculture

0.0131

Chandar Nehalchand
Lakhani,
101/83

38

101 Part

Private

Agriculture

0.2134

Pundalik Dashrath
Bhagat, Devidas
Bhaskar Bhagat,
Housa Kaluram Bhoir,
Jayvat Dashrath
Bhagat, Sadanand
Bhaskar Bhagat,
Sushila Manaji
Kamothkar, Jaywanti
Lalchand Patil,
Hemlata Avinash
Pandit, Suresh
Dashrath Bhagat,
Manilal Dashrath
Bhagat, Jayshree
Naresh Patil, Anjani
Bharat Bhagat, Asmita
Vishal Bhagat,
Sushmita Nayan
Bhoir, Pravita Pravin
Patil, Tina Bharat
Bhagat, Vidya Bharat
Bhagat, Kartiki Bharat
Bhagat, Tina, Vidya,
Kartiki yanche A Pa K
Ai, Anjani Bharat
Bhagat,

101/84

39

101 Part

Private

Agriculture

0.29

Dattaram Damaji Patil,
101/85

40

101 Part

Private

Agriculture

0.0535

Bhushan Narayan
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Patil, Pranita
Jayprakash Patil,
Archana Narayan
Patil, Prashant
Narayan Patil, Sangita
Narayan Patil,
Kalawati Dharmaindra
Bhoir, Housa
Bhalchandra Patil,
Prathamesh
Bhalchandra Patil,
Manoj Bhalchandra
Patil,

101/88

41

101 Part

Private

Agriculture

0.0477

Prabhakar Girjappa
Bhalerav, Mansing
Vasantrao Patil,
101/99

42

102 Part

Private

Agriculture

0.1332

Samuhik Sheel
102/7

43

102 Part

Private

Agriculture

0.4328

Mahadev Vitthal
Bhoir, Alka Manaji
Bhoir, Ganesha
Manaji Bhoir, Housa
Manaji Moir,
Patwardhan Vaman
Bhoir, Mukund
Vaman Bhoir, Kishor
Vaman Bhoir, Prakash
Vaman Bhoir, Surekha
Ganesh Mohite,
Pratibha Parshuram
Patil, Yamuna Vasant
Bhoir, Meenakshi
Bharat Patil, Anita
Vasant Bhoir, Nailesh
Vasant Bhoir,
Dhanvanti Vasant
Bhoir, Hareswar
Vasant Bhoir, Gajanan
Arjun Bhoir,
Changuna Arjun
Bhoir, Komal Katilal
Patil, Akshata Kantilal
Patil, Komal va
Akshata yanche Apa K
Ganesh Manaji Bhoir,
102/12

44

102 Part

Private

Agriculture

0.0645

Abhishek Kailas
Deshmukh, Laxman
Hari Khairnar,
Raghunath Uttam
Salunke,

102/18

45

102 Part

Private

Agriculture

0.6726

Ashwini Dadaso
Shivdas, Kishor
Bhausaheb Hendre,
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Bharat Sundarrao
Kadam, Sarita Vinod
Navle, Aniket Prakash
Raut, Ankush
Tukaram Gholap,
Shravan Sarjenrao
Dhanwade, Sandeep
Laxman Kavtekar,
Sandeep Vitthal
Vastar, Dattatray
Kundalik Bagde,
Kavita Shantaram
Belote, Kishor Dilip
Bhosale, Chandrakant
Suryabhan Mane,
Dattatray Prakash
Bhagat, Nilesh Manik
Patil, Pooja Vasant
Sonawane, Balu Anna
Dolas, Ravindra
Kashinay Hulsure,
Rupesh Balaram Patil,
Paresh Surendra
Kothari, Arjunsingh
Inderpal Singh
Purewal, Inderpal
Singh Balbir Singh
Purewal,

102/21

46

102 Part

Private

Agriculture

0.0437

Chaya Mahadu Bhopi,
102/23

47

102 Part

Private

Agriculture

0.18

Anjali Balaram Bhoir,
Yashwada
Pandharinath Patil,
Naresh Kamalya
Bhopi,

102/24

48

102 Part

Private

Agriculture

0.002

anaji Balaram Patil,
Devidas Balaram Patil,
Vilas Balaram Patil,
Harilal Balabhau urf
Balaram Patil,

102/29

49

102 Part

Private

Agriculture

0.0154

Keshav Janaji Bhopi,
Siddhesh Jaywant
Bhopi,

102/30

50

102 Part

Private

Agriculture

0.093

Sandhya Parshuram
Patil, Vinayak
Parshuram Patil,
Priyanka Bhanudas
Patil, Asmita Rakesh
Koli, Rajshree Jaydas
Vartak, Kashibai
Kashinath Patil,
Motiram Kashinath
Patil, Laxman
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Kashinath Patil,
Prabhakar Kashinath
Patil, Ganesh
Kashinath Patil,
Kamla Kishor Patil,
102/31

51

102 Part

Private

Agriculture

0.028

Devakubai Gajanan
Pandit, Girjabai
Chandrakant Patil,
Lakshmibai Kamalkar
Patil, Ashok Bhau
Bhopi, Nanda Bhau
Bhopi, Anusaya Bhau
Bhopi, Sangita Bhau
Bhopi, Manoj Hiraji
Bhopi, Jeevan Hiraji
Bhopi, Parvati
Ravindra Patil,
Padmubai Hiraji
Bhopi,

102/32

52

102 Part

Private

Agriculture

0.005

Keshav Janaji Bhopi,
Siddhesh Jaywant
Bhopi,

102/33

53

102 Part

Private

Agriculture

0.0171

Narayan Pandurang
Patil, Kalawati
Gopinath Gavand,
Sunita Jaydas Pandit,
Pushpabai Vaman
Patil, Kantilal Vaman
Patil, Preetam Vaman
Patil, Rohini Jagdish
Bhagat, Mahesh
Pramod Patil,
Prasiddhi Praveen
Kaskar, Bhagyashree
Dattatray Patil,
Vishwas Pramod Patil,
102/34

54

102 Part

Private

Agriculture

0.0893

Sachin Parshram
Kumar, Shankar
Motiram Shelke,
Swapnil Parshram
Kumbar, Vikas Balaso
Kumbar, Ramchandra
Mahadev Kumbar,
Yogesh Tanaji
Kumbar, Bhimrao
Balappa Bhandari,
Vinod Pandurang
Kamble, Suvarna
Rohidara Navrat,
102/35

55

102 Part

Private

Agriculture

0.0127

Court of Wards
Collector Kulaba,
102/36
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102 Part

Private

Agriculture

0.023

Ambu Mahadu Patil,
Ganibai Mahadev
Patil, Baliram Rama
Patil, Yashwant Rama
Patil, Kusum Bap
Rama Patil, Paru Bap
Rama Patil, Ravi
Goma Patil, Ramesh
Goma Patil, Hirabai
Goma Patil, Nalini
Goma Patil, Kalpesha
Goma Patil, Jaya
Sakharam Patil, Kamla
Parshuram Patil,
Vaidehi Vidyadhar
Jadhav, Manisha
Parshuram Patil,
Poonam Parshuram
Patil, Haresh Rajaram
Patil, Jaywant Rajaram
Patil, Ghalab Prakash
Patij, Bharti Bharat
Bhoir, Manilal
Chandar Bhoir,
Pramod Chandar
Bhoir, Kashinath
Chandar Bhoir,
Ramesh Chandar
Bhoir, Raghunath
Chandar Bhoir,
Manisha Chandar
Bhoir, Nirmala Vilas
Patil, Malti Vasant
Bhoir, Monika Vinod
Patil, Vinaya Roshan
Kate, Jitesh Vasant
Bhoir, Akash Vasant
Bhoir

102/37

57

102 Part

Private

Agriculture

0.0154

Hirabai Hari Patil,
Gomaji Hari Patil,
102/38

58

102 Part

Private

Agriculture

0.0179

Vitabai Laxman
Kamothkar,
Chandrakant
Harishchandra Patil,
Rupesh Harishchandra
Patil, Nirmala Santosh
Bhoir, Shaila Ganesh
Patil, Mangalabai
Harishchandra Patil
102/39

59

102 Part

Private

Agriculture

0.0215

Parshuram Gomaji
Patil, Kamalubai
Devidas Patil, Sanjay
Devidas Patil, Pratibha
Mahendra Shinde,
Vasant Devidas Patil,

Vaman Gomaji Patil,
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Lilabai Chandrakant
Gavand,
102/40

60 104 Part

Private

Agriculture

0.0595

Padmubai Gangadhar
Pandit, Anandibai
Meghnath Banda,
Ramubai Aaytya
Bhoir, Hirabai
Damodar Bhoir,
Suvarnnath Damodar
Bhoir, Bharat
Damodar Bhoir,
Kavita Shashikant
Banda, Manoj
Sambhaji Bhoir, Vidya
Ganesh Gowari,
Chhaya Devidas Patil,
104/4

61 104 Part

Private

Agriculture

0.0028

Padmakar Vishnu
Patil, Deepak Vishnu
Patil, Vitabai Janardan
Pandit, Dharmendra
Janardan Pandit,
Chhaya Pandharinath
Joshi, Yamini
Janardan Pandit,
Reubai Pramod Pandit,
Rakesh Pramod
Pandit, Amar Pramod
Pandit, Reshmi Satish
Rasal, Krishna
Mahadev Pandit,
Komal Kantilal Patil,
Akshata Kantilal Patil,
Janabai Krishna Bhoir,
Revati Vinod Patil,
Devta Arjun Patil,
Nitin Arjun Patil,
Sameer Arjun Patil,
Umesha Arjun Patil,
Anita Suresh Patil,
Deepali Haresh Patil,
Kavita Kishor Patil,
Pooja Rahul Kadu,
Rahul Karsan Pandit,
Hari Vaman Bhoir,
Anjani Ambaji Patil,
Vilas Padmakar
Kamothkar, Yamini
Kumar Patil, Devyani
Amol Bhoir, Prakash
Kashinath Patil,
Barkubai Chandrakant
Bhopi, Dhanvanti
Naresh Bhoir,

104/9

62 156/1 Part

Private

Agriculture

0.0789

Ganpat Hasuram
Bhoir
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156/2 Part

Private

Agriculture

0.052

Madhukar Atmaram
Bhoir, Vasant
Atmaram Bhoir,
Arvind Atmaram
Bhoir, Nirmala
Pandurang Mhatre,
Rajani Madhukar
Mhatre, Surekha
Ganesh Patil, Vanita
Hasuram Thakur,
Kuldeep Kisan Naik,
Ratnadeep Kisan Naik,
Ujwala Sunil Bhoir

64

156/4 Part

Private

Agriculture

0.0995

Faki Ali Haji Faki
Ismail Shelotri

65

156/5 Part

Private

Agriculture

0.0011

Ramabai Kamalakar
Mhatre, Shakuntala
Harishchandra Patil,
Chandrashekhar
Harishchandra Patil,
Pankaj Harishchandra
Patil, Anchala
Ravindra Patil,

66

157/1 Part

Private

Agriculture

0.1322

Salehat Faizmal Waqf
Trust Uran Vahivatdar

67

157/2 Part

Private

Agriculture

0.1256

Salehat Faizmal Waqf
Trust Uran Vahivatdar

68

157/3 Part

Private

Agriculture

0.042

Salehat Faizmal Wagf
Trust Uran Vahivatdar

69

157/5

Private

Agriculture

0.0963

Salehat Faizmal Waqf
Trust Uran Vahivatdar

70

157/6 Part

Private

Agriculture

0.1256

Salehat Faizmal Wagf
Trust Uran Vahivatdar

71

157/7 Part

Private

Agriculture

0.0247

Salehat Faizmal Wagqf
Trust Uran Vahivatdar

72

157/9 Part

Private

Agriculture

0.0324

Salehat Faizmal Wagf
Trust Uran Vahivatdar

73

180 Part

Government

Mangrove

0.4276

Government of
Maharashtra

74

198

Government

Mangrove

0.0028

Government of
Maharashtra

75

199 Part

Government

Mangrove

0.3695

Government of
Maharashtra

76

48/10 Part

Private

Barren

0.051

Gurudevi Santosh Pal,
Vishal Dhanaji Pawar,
Arif Mohammad
Hasan Kazi, Amravati
Ramasare Pal, Anil
Shiv Prasad, Priya
Shubhangini Solanki,
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Sharad Baburao
Shinde, Vandana
Satish Todankar,

77 48/11 Part

Private

Agriculture

0.0508

Karamjahan
Mohammad Munir
Fakhi, Jahanara
Begum Muzammil
Birwadkar, Nazima
Yusuf Phansukar,
Nurjahan Begum
Fakhi Ismail Shilotri,
Fahmida Begum Fakhi
Ismail Shilotri, Firoz
Nadirkhan Rizwani,
Bilgis Begum Afzal
Patel, Shamun Afzal
Patel, Sagheer
Mohammad Munir
Fakhi, Sabima Abdul
Wahid Fakhi,

78 48/12 Part

Private

Agriculture

0.0506

Nurjahan Begum
Fakhi Ismail Shilotri,
Nazima Yusuf
Phansukar, Jaharaa
Begum Muzammil
Birwadkar, Fahmida
Begum Fakhi Ismail
Shilotri, Karamjahan
Mohammad Munir
Fakhi, Firoz
Nadirkhan Rizwani,
Bilgis Begum Afzal
Patel, Shamun Afzal
Patel, Sagheer
Mohammad Munir
Fakhi, Sabima Abdul
Wahid Fakhi,

79 48/3 Part

Private

Agriculture

0.02

Nurjaha Begum Faki
Ismail Shilotri,
Nazima Yusuf
Phansukar, Jahara
Begum Muzammil
Birwadkar, Fahmida
Begum Faki Ismail
Shilotri, Karimjahan
Muhammad Munir
Faki, Firoz Nadirkhan
Rizwani, Bilquis
Begum Afzal Patel,
Shamun Afzal Patel,
Sagheer Muhammad
Munir Faki, Sabima
Abdul Wahid Faki,

80 48/4 Part

Private

Agriculture

0.051

Kamlakar Pandurang
Patil, Kamlubai
Kashinath Patil,
Manilal Kashinath
Patil, Jayashree
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Kashinath Patil,
Jomibai Janardan
Patil, Mangabai
Chandrakant Pandit,
Chandrabai Pandurang
Pandit,

81

48/8 Part

Private

Barren

0.0426

Mumbai SEZ Ltd.
Company

82

48/9 Part

Private

Agriculture

0.051

Karamjahan
Mohammad Munir
Fakhi, Jahanara
Begum Muzammil
Birwadkar, Nazima
Yusuf Phansukar,
Nurjahan Begum
Fakhi Ismail Shilotri,
Fahmida Begum Fakhi
Ismail Shilotri, Firoz
Nadirkhan Rizwani,
Bilgis Begum Afzal
Patel, Shamun Afzal
Patel, Sagheer
Mohammad Munir
Fakhi, Sabima Abdul
Wahid Fakhi,

83

49/1 Part

Private

Barren

0.0364

Mumbai SEZ Ltd.
Company

84

49/2 Part

Private

Agriculture

0.0704

Karamjahan
Mohammad Munir
Faki, Jahaanara
Begum Muzammil
Birwadkar, Nazima
Yusuf Phansukar,
Nurjaha Begum Faki
Ismail Shilotri,
Fahmida Begum Faki
Ismail Shilotri, Firoz
Nadirkhan Rizvani,
Bilgis Begum Afzal
Patel, Shamun Afzal
Patel, Sagheer
Mohammad Munir
Faki, Sabima Abdul
Wahid Faki,

85

49/4 Part

Private

Agriculture

0.0703

Kamlakar Pandurang
Patil, Kamlubai
Kashinath Patil,
Chandrabai Pandurang
Patil, Jayashri
Kashinath Patil,
Jomibai Janardan
Patil, Mangabai
Chandrakant Pandit,
Manilal Kashinath
Patil,

86

49/6 Part

Private

Agriculture

0.0155

Nurjaha Begum Faki
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Ismail Shilotri,
Nazima Yusuf
Phansukar, Jahara
Begum Muzammil
Birwadkar, Fahmida
Begum Faki Ismail
Shilotri, Karimjahan
Muhammad Munir
Faki, Firoz Nadirkhan
Rizwani, Bilquis
Begum Afzal Patel,
Shamun Afzal Patel,
Sagheer Muhammad
Munir Faki, Sabima
Abdul Wahid Faki,

87 49/7 Part

Private

Agriculture

0.0704

Kamlakar Pandurang
Patil, Kamlubai
Kashinath Patil,
Manilal Kashinath
Patil, Jayashree
Kashinath Patil,
Jomibai Janardan
Patil, Mangabai
Chandrakant Pandit,
Chandrabai Pandurang
Pandit,

88 74 Part

Private

Agriculture

0.2324

Hiraman Atmaram
Patil, Umesh Krishna
Patil, Chandrakant
Tukaram Bhoir, Tanaji
Balaram Patil, Ramesh
Damodar Patil, Ashok
Janardan Gavand,
Haresh Dharma Kaoli,
Shri Ganpati Dev
Vahivatdar Panch,

89 77 Part

Private

Agriculture

0.2584

Kashinath Parshuram
Patil, Vasant
Parshuram Patil,
Kishor Parshuram
Patil, Ramesh
Parshuram Patil,
Ramchandra
Parshuram Patil,
Vaman Gopal Patil,
Hiraji Gopal Patir,
Dharmubai Parshuram
Kamothkar,
Savinnibai
Ramchandra Patil,
Babybai Lasman
Bhopi, Hiraji Gopal
Patil, Vaman Gopal
Patil, Changibai
Prakash Kamothkar,
Apa K Ai Bhavika,
Manjabai Kamalkar
Patil, Manda Padeep
Gowari, Yadav Jana
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Kamothkar, Rajaram
Tukaram Kamothkar,
Ramchandra Tukaram
Patil, Ranjana Jana
Kamothkar, Laxman
Tukaram Kamothkar,
Vijay Joma
Kamothkar, Vitabai
Balkrishna Bhoir,
Vrutajna Hemchandra
Kamothkar, Shaila
Harishchandra
Kamothkar, Sarita
Harishchandra
Kamothkar, Hasubai
Joma Kamothkar,
Ambibai Hiraji Patil,
Indira Jana
Kamothkar, Krishna
Jana Kamothkar,
Girjabai Jana
Kamothkar, Gangubai
Ramchandra Joshi,
Ghanshyam Prakash
Kamothkar, Jaywant
Tukaram Kamothkar,
Devina Harishchandra
Kamothkar, Nandana
Joma Kamothkar,
Pandharinath Jana
Kamothkar, Pratibha
Manilal Patil, Baliram
Tukaram Kamothkar,
Bhavika Hemchandra
Kamothkar, Mahadi
Madhukar Pandit,
Meena Jitendra Patil,
Shashikant Namdev
Patil, Ganesh Namdev
Patil, Shashikala
Namdev Patil, Manaji
Dhanaji Kamothkar,
Dharma Dhanaji
Kamothkar, Bharti
Ravindra Patil, Vimal
Haushiram
Kamothkar, Atul
Haushiram
Kamothkar, Ankesh
Haushiram
Kamothkar, Manilal
Vitthal Kamothkar,
Dashrath Vitthal
Kamothkar, Padmubai
Hasuram Patil, Kusum
Devidas Joshi, Vasanti
Vitthal Kamothkar,
Vilas Padmakar
Kamothkar, Yamini
Kumar Patil, Devyani
Amol Bhoir,
Yashwant Janaji
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Bhoir, Tukaram Janaji
Bhoir, Prabhavati
Govind Patil, Janabai
Kashinath Patil, Gulab
Ramakant Patil,
Gomubai Shantaram
Bhoir, Lahu
Shantaram Bhoir,
Ananta Shantaram
Bhoir, Nandalal
Shantaram Bhoir, Girji
Vijay Dhumal,
Vaijayanti Sanjay
Patil, Suresh Govind
Padval, Devakubai
Janardan Banda,
Rohidas Dhaya Bhoir,
Gangubai Nama
Bhoir, Mahadibai Bal
Indrekar, Padmakar
Kashinath Patil,
Meena Purushottam
Patil, Babybai
Chandrakant Kaskar,
Pratibha Jaywant Patil,
Narayan Kashinath
Patil, Raghunath
Chandar Bhoir,
Kashinath Chandar
Bhoir, Manilal
Chandar Bhoir, Vasant
Chandar Bhoir,
Pramod Chandar
Bhoir, Manisha
Chandar Bhoir,
Ramesh Chandar
Bhoir, Nagubai
Chandar Bhoir,
Nirmala Vikas Patil,
Hirabai Balya Bhoir,
Ganesh Balya Bhoir,
Urmila Nandalal Patil,
Umesh Balya Bhoir,
Rajesh Balya Bhoir,
Janakubai Sakharam
Bhoir, Prakash
Sakharam Bhoir,
Dhananjay Sakharam
Bhoir, Mahendra
Sakharam Bhoir,
Nilesh Sakharam
Bhoir, Harishchandra
Sakharam Bhoir,
Yashwant Janaji
Bhoir, Tukaram Janaji
Bhoir, Prabhavati
Govind Patil, Janabai
Kashinath Patil, Gulab
Ramakant Patil,
Dattatreya Barkya
Patil, Balkrishna
Barkya Patil,
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Ramchandra Barkya
Patil, Harishchandra
Barkya Patil,
Prabhakar Barkya
Patil, Shobha Kalu
Patil, Jayshree Ganesh
Patil, Vijay Kalu Patil,
Jyoti Rajaram Zaware,
Sanjay Kalu Patil,
Ramubai Dhanaji
Banda, Janabai
Dhanaji Patil,
Pandurang Ganya
Bhoir, Jaywant Ganya
Bhoir, Chandrakant
Ganya Bhoir,
Kausalya Ganya
Bhoir, Yamuna
Chandrakant Pandit,
Devidas Changya
Bhoir, Hashibai
Motiram Patil,
Changubai Prakash
Kamothkar, Tulsabai
Narayan Patil,
Nagubai Changya
Bhoir, Jayendra
Parshuram Patil,
Ananta Parshuram
Patil, Kunda Jagdish
Patil, Damini
Chandrakant Zaware,
Roshan Rambhau
Banda, Kunal
Rambhau Banda,
Laxman Chaya Bhoir,
Gulab Narayan Bhoir,
Shila Naresh Banda,
Vikas Narayan Bhoir,
Shyam Narayan Bhoir,
Mankubai Rohidas
Bhoir, Rekha Ganesh
Bhoir, Devkubai
Janardan Banda,
Padmakar Kashinath
Patil, Meena
Purushottam Patil,
Babybai Chandrakant
Kaskar, Pratibha
Jaywant Patil, Narayan
Kashinath Patil,
Raghunath Chandar
Bhoir, Kashinath
Chandar Bhoir,
Manilal Chandar
Bhoir, Vasant Chandar
Bhoir, Pramod
Chandar Bhoir,
Manisha Chandar
Bhoir, Ramesh
Chandar Bhoir,
Nagubai Chandar
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Bhoir, Nirmala Vikas
Patil, Hirabai Balya
Bhoir, Ganesh Balya
Bhoir, Urmila
Nandalal Patil, Umesh
Balya Bhoir, Rajesh
Balya Bhoir,
Janakubai Sakharam
Bhoir, Prakash
Sakharam Bhoir,
Dhananjay Sakharam
Bhoir, Mahendra
Sakharam Bhoir,
Nilesh Sakharam
Bhoir, Harishchandra
Sakharam Bhoir,
Pandurang Ganya
Bhoir, Jaywant Ganya
Bhoir, Chandrakant
Ganya Bhoir,
Kausalya Ganya
Bhoir, Yamuna
Chandrakant Pandit,
Devidas Changya
Bhoir, Hashibai
Motiram Patil,
Changubai Prakash
Kamothkar, Tulsabai
Narayan Patil,
Nagubai Changya
Bhoir, Jayendra
Parshuram Patil,
Ananta Parshuram
Patil, Kunda Jagdish
Patil, Damini
Chandrakant Zaware,
Roshan Rambhau
Banda, Kunal
Rambhau Banda,
Mumbai SEZ Ltd.
Company.

90

82 Part

Private

Agriculture

0.087

Kamalakar Mahadev
Patil, Manjula Krishna
Patil, Girija Ramesh
Bhoir, Yamuna Vasant
Bhoir, Suvarna
Rohidas Navrat,
Kavita Kumar Patil,
Mahesh Ramchandra
Salunke, Satish
Ramchandra Salunke,
82/2

91

River Part

Government

River

0.3431

River

Village: K

alambusare

92

155

Government

Barren

0.06

Sarkari Parigh

93

156 Part

Government

Barren

0.0262

Sarkari Parigh
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94

157 Part

Government

Barren

0.1048

Sarkari Parigh

95

23/1 Part

Private

Agriculture

0.0519

J.M. Bakshi Ports and
Logistics Limited.

96

23/2 Part

Private

Agriculture

0.0782

J.M. Bakshi Ports and
Logistics Limited.

97

23/3 Part

Private

Agriculture

0.0782

J.M. Bakshi Ports and
Logistics Limited.

98

23/5 Part

Private

Agriculture

0.0124

J.M. Bakshi Ports and
Logistics Limited.

99

23/6 Part

Private

Agriculture

0.0784

J.M. Bakshi Ports and
Logistics Limited.

100

23/7

Private

Agriculture

0.0341

J.M. Bakshi Ports and
Logistics Limited.

101

23/8

Private

Barren

0.045

Mumbai SEZ Ltd.
company

102

32 Part

Private

Agriculture

0.0232

J.M. Bakshi Ports and
Logistics Limited.
32/1 Part

103

32 Part

Private

Agriculture

0.165

J.M. Bakshi Ports and
Logistics Limited.
32/2 Part

104

32 Part

Private

Agriculture

0.115

J.M. Bakshi Ports and
Logistics Limited.
32/3 Part

105

32 Part

Private

Agriculture

0.0573

J.M. Bakshi Ports and
Logistics Limited.
32/10 Part

106

32 Part

Private

Agriculture

0.0745

Parashuram Shankar
Jamdhare, Shantabai
Vittal Garude,
Chandrahas Pandhari
Jamdhare

32/12 Part

107

32 Part

Private

Agriculture

0.0088

Shri Shankar Dev
vahivatdar Panch
Keshav Suktya Patil
32/14 Part

108

32 Part

Private

Agriculture

0.02

J.M. Bakshi Ports and
Logistics Limited.
32/15 Part

109

32 Part

Private

Agriculture

0.0522

J.M. Bakshi Ports and
Logistics Limited.
32/16 Part

110

32 Part

Private

Agriculture

0.02

Chandrabai Jayaram
Mhatre, Shanubai
Barku Mokal, Janabai
Uddesh Patil, Parvati
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Shantaram Mhatre,
Kanta Shantaram
Mhatre, Sakhubai
Shantaram Mhatre,
Ganesh Laxman
Mhatre, Gajanan
Laxman Mhatre,
Shrihari Laxman
Mhatre, Vandana
Laxman Mhatre,
Prema Dattatraya
Patil, Pratibha Vinod
Keni, Uttara Pravin
Gawand, Pratibha
Pramod Shirke, VVasant
Baburao Patil

32/17 Part

111

32 Part

Private

Agriculture

0.0398

Chandrabai Jayaram
Mhatre, Shanubai
Barku Mokal, Janabai
Uddesh Patil, Parvati
Shantaram Mhatre,
Kanta Shantaram
Mhatre, Sakhubai
Shantaram Mhatre,
Ganesh Laxman
Mhatre, Gajanan
Laxman Mhatre,
Shrihari Laxman
Mhatre, Vandana
Laxman Mhatre,
Prema Dattatraya
Patil, Pratibha Vinod
Keni, Uttara Pravin
Gawand, Pratibha
Pramod Shirke, VVasant
Baburao Patil

32/11 Part

112

34 Part

Private

Agriculture

0.1336

Roshan Ramesh Patil,
Manohar Balkrishna
Patil, Rupali Ramesh
Patil, Surekha Dhanaji
Thakur, Rajani Nitin
Patil, Kalpana Vaman
Mhatre, Rachana Datta
Yewale, Chandrakant
Joma Patil, Prabhakar
Joma Patil, Kalavati
Vaman Patil, Abhijit
Vaman Patil, Sudhir
Vaman Patil, Janabai
Balaram Patil, Jitendra
Balaram Patil,
Madhukar Kisan Patil,
Bharat Kisan Patil,
Lilabai Rambhau
Bhoir, Shilabai
Nivrutti Lohakare,
Ashok Hasuram Patil,

Kusum Dhanaji Patil,
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Chandrakant Hasuram
Patil, Narendra
Hasuram Patil,
Prakash Krishna Patil,
Pravin Krishna Patil,
Sumati Narayan Patil,
Dilip Narayan Patil,
Sachin Narayan Patil,
Suvarna Ramakant
Joshi, Ujwala Manoj
Patil, Sunanda Bapu
Mokal, Madhukar
Balaram Patil, Ram
Balaram Patil,
Janardan Balaram
Patil, Jaywant Balaram
Patil

34/2A Part

113 34 Part Private Agriculture 0.0013||Chandrakant Joma
Patil, Prabhakar Joma
Patil, Kalavati Vaman
Patil, Abhijit Vaman
Patil, Sudhir Vaman
Patil, Sunita Suhas
Vartak, Janabai
Balaram Patil, Jitendra
Balaram Patil,
Madhukar Kisan Patil,
Bharat Kisan Patil,
Lilabai Rambhau
Bhoir, Shilabai
Nivrutti Lohakare,
Ashok Hasuram Patil,
Kusum Dhanaji Patil,
Chandrakant Hasuram
Patil, Narendra
Hasuram Patil,

34/2B Part
114 35 Part Private Barren 0.456|[Pramesh Pandurang
Mhatre
115 37/1 Private Barren 0.025||Pratik Prashant Joshi
116 37/2 Private Barren 0.0365||Prabhushwar

Pandurang Mhatre,
Pramesh Pandurang
Mhatre, Ramesh
Pandurang Mhatre,
Pranali Pramod
Mhatre, Pratik Pramod
Mhatre, Ritik Pramod

Mhatre
117 37/3 Part Private Barren 0.1253||Pandurang Narayan
Bhende
118 37/4 Private Agriculture 0.058||Nutan Kuldip Naik
119 37/5/A Part Private Agriculture 0.0337||Narayan Ramchandra

Patil
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37/5 Part

120

3717

Private

Barren

0.0143

Pratik Prashant Joshi

121

38 Part

Private

Agriculture

0.0243

Vatsala Jayram Naik,
Sadanand Kashinath
Bhende, Gulabbai
Kashinath Joshi,
Avinash Kashinath
Naik, Ankita Arun
Mhatre, Abhilasha
Santosh Naik,
Godavari Dharma
Patil, Sanjay Dharma
Patil, Sitabai Shankar
Mhatre, Surekha
Suresh Mokal, Geeta
Dhruv Patil, Sneha
Shashikant Mokal,
Rashmi Ratnakar
Keni, Sunanda
Kamalakar Patil,
Mohan Kamalakar
Patil, Minakshi
Jayaprakash Gharat,
Archana Rajesh
Mhatre, Sima
Manohar Tambe, Alka
Santosh Thakur,
Sonali Prakash
Yendarkar Ankita
Nitish Rajput,
Karishma Sangam
Patil, Madhurani
Pratish Gosavi

38/1 Part

122

38 Part

Private

Agriculture

0.0099

Sharad Dhavaji Patil,
Pradeep Dhavaji Patil,
Anita Dhananjaya
Mhatre, Ranjana
Kashinath Keni
38/3A Part

123

38 Part

Private

Agriculture

0.004

Ramabai Kamlakar
Mhatre,
Chandrashekhar
Harishchandra Patil,
Shakuntala
Harishchandra Patil,
Pankaj Harishchandra
Patil, Anchana
Ravindra Patil

38/3B Part

124

38 Part

Private

Agriculture

0.1771

Jayashri Jayawant
Mhatre, Sushila Anil
Mhatre, Sulabha
Sudhir Kasar, Varsha
Vijay Choudhary,
Asha Rajan Patil,
Usha Sunil Patil,
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Shailaja Anant Patil,
Abhijit Anant Patil,
Asmita Milind Patil,
Kasturi Anant Patil
38/3C Part

125 38 Part Private Agriculture 0.0463||Ramabai Kamlakar
Mhatre, Shakuntala
Harishchandra Patil,
Chandrashekhar
Harishchandra Patil,
Pankaj Harishchandra
Patil, Anchana
Ravindra Patil

38/3D Part

126 38 Part Private Agriculture 0.0166||Halubai Shalik Patil,
Laxmibai Govind
Naik, Ramabai
Dattatraya Mhatre,
Sitaram Savalaram
Bhende, Vasudha
Vasant Bhoir, Suresh
Savalaram Bhende,
Sunita Yashwant Patil,
Sangita Sanjay Raut,
Shubhangi Kantilal
Bhoir, Shashikant
Savalaram Bhende,
Devyani Mahadev
Patil, Narayan
Mahadev Patil,
Sadashiv Mahadev
Patil, Pravin Hasuram
Naik, Usha
Harishchandra Mhatre,
Nisha Keshav Patil,
Mandakini Navnath
Gawand, Pratibha
Parshuram Patil, Nita
Sanjay Charikar,
Rajshree Pavan
Mhatre, Jagannath
Ganpat Patil, Yamuna
Baliram Patil, Hirubai
Krishna Patil,
Jayawant Ramnath
Patil, Santosh
Ramnath Patil,
Gangabai Ramnath
Patil, Sunil Ramnath
Patil, Rupali Ram
Patil, Shiddit Ram
Patil, Swapnali
Mahesh Patil, Sanchita
Shrikant Gharat,
Suchita Chetan
Ulvekar, Dipali Nitin
Kadu, Swarali Ram
Patil, Rupesh
Chandrakant Mhatre,
Tushar Chandrakant
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Mhatre
38/4 Part

127 39 Part Private Agriculture 0.0425||Bharti Madhukar Patil,
Suman Chandrakant
Raut, Kishor Dhanaji
Raut, Raju Dhanaji
Raut, Vinod Dhanaji
Raut, Nisha Dhanaji
Raut, Hausabai
Dhanaji Raut, Babibai
Sadanand Raut, Vimal
Bharat Patil, Nitin
Dhanaji Raut, Shyam
Chandrakant Raut,
Sunita Sunil Raut,
Anandi Baban Mhatre
39/8C Part

128 39 Part Private Agriculture 0.01){Changuna Kana Patil,
Sadashiv Mahadev
Patil, Narayan
Mahadev Patil,
Devyani Mahadev
Patil, Jagannath
Ganpat Patil, Yamuna
Baliram Patil, Hirubai
Krishna Patil,
Gangabai Ramnath
Patil, Sunil Ramnath
Patil, Jayvant Ramnath
Patil, Santosh
Ramnath Patil, Rupali
Ram Patil, Shiddit
Ram Patil, Swapnali
Mahesh Patil, Sanchita
Shrikant Gharat,
Suchita Chetan
Ulvekar, Dipali Nitin
Kadu, Swarali Ram
Patil, Pravin Hasuram
Naik, Usha
Harishchandra Mhatre,
Rupesh Chandrakant
Mhatre, Tushar
Chandrakant Mhatre,
Nisha Keshav Patil,
Mandakini Navnath
Gawand, Pratiksha
Parshuram Patil, Nita
Sanjay Varikar,
Rajshree Pavan

Mhatre
39/10 Part
129 39/4 Part Government Barren 0.0025||Govand
130 40/5 Part Private Agriculture 0.0139||Raghunath Kamalakar

Gaikwad, Baby
Kamalakar Gaikwad,
Kusum Kamalakar
Gaikwad, Suman
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Kamalakar Gaikwad,
Kamalabai Kamalakar
Gaikwad, Nirmala
Kashinath Gaikwad,
Vinod Kashinath
Gaikwad, Dipali Ajay
Ghosalkar, Nirmala
Purushottam Gaikwad,
Atul Purushottam
Gaikwad, Bharti
Narendra Mukne,
Aarti Arun Gaikwad,
Deepika Deepak
Gaikwad, Vicky
Deepak Gaikwad,
Virendra Deepak
Gaikwad, Neera
Manoj Gaikwad,
Vineet Manoj
Gaikwad, Amit Manoj
Gaikwad, Rajendra
Ramji Gawali, Meena
Ramji Gawali, Prakash
Maruti Gawali

131 50/5 Part Private Barren 0.007(|Pushpa Gajanan Naik,
Rushant Gajanan
Naik, Sujata Narayan
Thakur, Ramchandra
Barku Naik, Suresh
Barku Naik, Keshav
Barku Naik, Naresh
Barku Naik, Pratibha
Maruti Mhatre, Manda
Rohidas Mhatre,
Vasanthi Vaijnath
Patil

Total 14.2725
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